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MR. CHAIRMAN: Members are so satisfied with the answer that there are no

supplementaries.

Waiver restructuring of company loans above 100 crores

*245. SHRI DIGVIJAYA SINGH: Will the Minister of FINANCE be pleased
to state:

(a) the details of the companies whose loans of over ¥ 100 crore have been
restructured in 2013-14, 2014-15 and 2015-16; and

(b) the details of the amount due and the amount waived and the terms for

restructuring along with the names of the directors of each company?

THE MINISTER OF FINANCE (SHRI ARUN JAITLEY) (a) and (b) A Statement
is laid on the Table of the House.

Statement

(a) and (b) Reserve Bank of India (RBI) has informed that in exercise of powers
conferred under Section 27 (2) of the Banking Regulation Act 1949, RBI collects

credit information from banks under the CRILC reporting system (for borrowers
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with credit exposure greater than I 5 crores), which has been operationalised from
September, 2014. Under Section 28 of the BR Act 1949, Reserve Bank can disclose
information in consolidated form. Accordingly, the number of outstanding amounts
in accounts that have outstanding of I 100 crore and above in FY15 and FY16 is
enclosed as Statement-I (See below). As per Section 45 (E) of RBI Act 1934, RBI

is prohibited from disclosing credit information except under certain conditions.
Statement-1
The Mumber of outstanding amounts

Restructured Accounts with funded amount outstanding 100 crore and above

March 16 March 15
No. of Funded No. of Funded
Borrowers Amount Borrowers Amount
outstanding outstanding
in ¥ crore in ¥ crore
Restructured Standard 366 2,72,152 452 3,34,060
Advance
Restructured NPA 225 1,02,891 112 32,786

Source: Off-site returns, global operations, Reserve Bank of India
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DR. SUBHASH CHANDRA: Thank you, Sir, for allowing me to ask a

supplementary question. My question to the hon. Minister is this. Are there any

corporate houses or companies who have been chargesheeted for criminal offence,
and there has been a restructuring of their debts or any waiver of their debts? If

there are any, I would like to have some details thereof.

SHRI ARUN JAITLEY: Sir, this would again depend on the principal question
which I answered to the hon. Member, Shri Digvijaya Singh. As far as individual
cases are concerned, there are limitations on the details we made public. If there
are any specific names that the hon. Member has in mind, he can write to me

separately, and I will check up those details.

SHRI K. T. S. TULSI: Mr. Chairman, Sir, I wish to ask a specific question
that under the Scheme 525, the total amount of loans restructured during 2014-15,
according to the information on India.com is ¥ 3,50,000 crores and the total amount

of loans restructured in the case of farmers is ¥ 4 crore. Is this true?

SHRI ARUN JAITLEY: Sir, I will have to check up the exact details because
that is not relatable to the present question. But let me tell the hon. Member that
as far as different sectors are concerned, there has been an experience that in
smaller loans, the levels of NPAs have been much lesser. For example, in micro
financing etc., the recoveries are to the extent of 99 per cent, and therefore, the
NPAs themselves are much lesser. The higher NPAs are in relation to much larger

trading and industrial advances.
SHRI K. T. S. TULSI: That is why farmers are killing themselves.

SHRI ARUN JAITLEY: The farmers were killing themselves because the
prices were not remunerative; the cost of cultivation has gone up, and they were
unable to pay the debt back. This is the principal reason why the farm sector was

in distress.
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st JoTg WA WX, ol 9 H B WaexX ¥ infrastructure I multi-fold IETaT
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P restructure Tl HRAT AT ITDT rating improve B & 9 W TP support el
A1, fHAT HRU A U8 & S W NPAs I, SHP HRUT T slow down AT BTl 2
I H infrastructure § Rra=m = pump fopar <11 <& %, R RER dHh1 gRT B A
JAd proportion H B B AEE BT & (U 39 UHR BT Bl {9 UTaen= deaf?

s} e Sicel: GUTIfd \_rﬁ, g Pel & infrastructure companies Ea) banking
system dgd support SHEZRIEE] %, I JMYH IS I8 U dgd accurate statement
T8l N 3R B9 AR NPAs & basket ®I o¥dd %, dl S9H infrastructure projects
BB 8S ddb slowdown I gUIfad | 39 DY Q@ Iy %, % 31<¥ balance
sheets turn around @< <l &1 SETEXTT & oI W BT balance sheets MIP I
QﬂE_T turn around @Y= T &1 National Highway Sector, ?de? g infrastructure bl Udh
JFexX AT AR ITH dgd dSl slowdown 3TIT AT, oo Q‘cﬁ@_c; ATl | ISP balance
sheets turn around ®RT &N T, T8I W R 3T 2 3R banking system T IH®I
support o %‘, QfdpT S installed projects J 3R EI'T&‘ infrastructure companies off,
st ft S9F debts HTHI high € 3R I &3 & NPAs HTHI high €, afed e ot
& infrastructure JATTLID B, AT T Jaex TITH HRAT 8T & b a8 management
change ﬁ, e HEl NPA restructuring S EINS e I9h Y third partner 31T YT,
TRE-dRE BT WA A8t & T1egq A A HUIT SRT 30T Iid $ FUR Tl 8l V|
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